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Supreme Court
Ambika v. State of T.N., (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5895

Anil Kumar Pandey v. State of U.P., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
5906

Annu Pathan v. State of Rajasthan, (B.R. Gavai, J.B. Pardiwala and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5884

Anshuman Rai v. State of Bihar, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5907

Ashok Kumar Sarawagi v. Enforcement Directorate, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.),
2023 SCC OnLine SC 2552

Blossom Zest Flat Buyers Welfare Assn. v. Greater Noida Industrial Development Authority, (Sanjiv
Khanna, C.J. and J.B. Pardiwala and Manoj Misra, JJ.), 2025 SCC OnLine SC 3017

Champa Prema Tandel v. Great Galleon Ventures Ltd., (Surya Kant and K.V. Viswanathan, 1J.), 2024
SCC OnLine SC 5903

CIT v. Apple India (P) Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC 5898

Dheeraj Kumar v. Rakesh Sharma, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5887

General Manager (Administration) & Authorized Disciplinary Officer v. Om Prakash Yadav, (J.K.
Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5897

Girraj Singh v. State of U.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5910

IFCI Ltd. v. Sutanu Sinha, (Sanjiv Khanna, Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 5911

Jagan Nath Das v. State of Bihar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5901

Lotus v. State of M.P., (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5890
Mahipal v. State of U.P., (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5886

Manepalli Mohan Rao v. Maram Krishna Prasad, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.),
2024 SCC OnLine SC 5900

Mars Remedies (P) Ltd. v. BDH Industries Ltd., (V. Ramasubramanian and Pankaj Mithal, JJ.), 2023
SCC OnLine SC 2551

Meghendra Rajput v. New India Assurance Co. Ltd., (Hima Kohli and Ahsanuddin Amanullah, JJ.),
2024 SCC OnLine SC 5896

Mudra Online Technologies (P) Ltd. v. Fleet Entertainment (P) Ltd., (Sudhanshu Dhulia and Prasanna
B. Varale, J1.), 2024 SCC OnLine SC 5894

Oriental Insurance Co. Ltd. v. Mahadeo, (J. K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 5905

Palanichamy v. State, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5909

Penumaka Subba Rao v. Galanki Nagendra Rao, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 5885

Perfect Infraengineers Ltd. v. Technology Development Board, (Sanjay Kumar and K.V.
Viswanathan, JJ.), 2025 SCC OnLine SC 3018

Pramod Lakshman Gawand v. Tarabai, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5899
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Ram Narayan Bharadwaj v. State of Chhattisgarh, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC
OnLine SC 5893

Ranjit Kumar v. Union of India, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC 5889
Sanjay v. Pushspavati, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5892

Sukhbir Singh v. State of Haryana, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC
5902

Sushil Chaudhary v. Northern India Paint Colour & Varnish Co., (Bela M. Trivedi and Pankaj
Mithal, JJ.), 2024 SCC OnLine SC 5908

UCO Bank v. W.B. Infrastructure Development Finance Corpn. Ltd., (P.S. Narasimha and Manoj
Misra, JJ.), 2024 SCC OnLine SC 5891

United India Insurance Co. Ltd. v. Manoj Kumar, (Hima Kohli and Ahsanuddin Amanullah, JJ.),
2024 SCC OnLine SC 5888

Woodstar India (P) Ltd. v. Kailashchandra Sharma, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024
SCC OnLine SC 5904

Allahabad High Court
Jayant Singh Tomar v. State of U.P., (Rajan Roy and Rajeev Bharti, JJ.), 2025 SCC OnLine All 8160

Bombay High Court

A-1v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025 SCC OnLine Bom
5668

Bajaj Allianz General Insurance Co. Ltd. v. Roseline Antonette Mendes, (M.S. Sonak, J.), 2025 SCC
OnLine Bom 5672

Bhagwati Akshar Empire LLP v. City & Industrial Development Corpn. of Maharashtra Ltd.,
(Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2025 SCC OnLine Bom 5688

Dalmia Cement (Bharat) Ltd. v. Union of India, (Anil S. Kilor and Rajnish R. Vyas, JI.), 2025 SCC
OnLine Bom 5683

Dilip Shankar Aware v. Balmohan Vidyamandir Trust, (Sandeep V. Marne, J.), 2025 SCC OnLine
Bom 5681

Dynaquip Engineers v. Regional P.F. Commissioner, (M.S. Sonak, J.), 2025 SCC OnLine Bom 5687

Hitesh Gopal v. DM, Dadra, (A.S. Gadkari and Ranjitsinha Raja Bhonsale, JJ.), 2025 SCC OnLine
Bom 5682

Kalpana Chandrakant Gorhe v. State of Maharashtra, (Vibha Kankanwadi and Hiten S.
Venegavkar, JJ.), 2025 SCC OnLine Bom 5677

Leena Gupta v. Saga Infra Projects (P) Ltd., (Kamal Khata, J.), 2025 SCC OnLine Bom 5673
Maharashtra State Handlooms Corpn. Ltd. v. ESIC, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 5670

Manglorian Garden Homes Coop. Housing Society Ltd. v. Jan Mohd. S. Sama, (M.M. Sathaye, J.),
2025 SCC OnLine Bom 5684

Manmohan Bhimsen Goyal v. Madhuban Motors (P) Ltd., (Sandeep V. Marne, J.), 2025 SCC OnLine
Bom 5665

Nanasaheb Vasantrao Jadhav v. State of Maharashtra, (Chandrashekhar, C.J. and Gautam A.
Ankhad, J.), 2025 SCC OnLine Bom 5669
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Pratap v. Indrakumar Holaram Kewalramani, (Pravin S. Patil, J.), 2025 SCC OnLine Bom 5671

Pushpendrakumar Keshrilalji Sharma v. Rajendra Onkarprasad Gautam, (Prafulla S. Khubalkar, J.),
2025 SCC OnLine Bom 5685

Sabita Patra v. State of Maharashtra, (Bharati Dangre and Shyam C. Chandak, JJ.), 2025 SCC
OnLine Bom 5678

Salim Shaikh v. Union of India, (Siddheshwar S. Thombre, J.), 2025 SCC OnLine Bom 5686

Sangita Anil Manglekar v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025
SCC OnLine Bom 5674

SAP India (P) Ltd. v. Cox & Kings Ltd., (Farhan P. Dubash and R.I. Chagla, JJ.), 2025 SCC OnLine
Bom 5662

Sarita Rajesh Pathre v. Divisional Commissioner, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom
5679

State of Maharashtra v. Azhar, (M.M. Nerlikar, J.), 2025 SCC OnLine Bom 5667

State of Maharashtra v. Deoprasad, (Urmila Joshi Phalke and Nandesh S. Deshpande, JJ.), 2025
SCC OnLine Bom 5666

Suvarna Harishchandra Chavan v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D.
Bhobe, JJ.), 2025 SCC OnLine Bom 5675

Vikas Shikshan Mandal v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025
SCC OnLine Bom 5680

Yogesh Jaysing Patil v. State of Maharashtra, (M.S. Karnik and Ajit B. Kadethankar, JJ.), 2025
SCC OnLine Bom 5676

Zenobia R. Poonawala v. Dr. Rustom Farhad Ginwalla, (Kamal Khata, J.), 2025 SCC OnLine Bom
5664

Chhattisgarh High Court

Dipak Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025
SCC OnLine Chh 13690

Girish Kumar Mishra v. Aaditya Kumar Pradhan, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine
Chh 13691

Delhi High Court
A.O. Smith Corpn. v. Star Smith Export (P) Ltd., (Tejas Karia, J.), 2025 SCC OnLine Del 10064

Ajay Narain v. RBI, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela, J.), 2025 SCC
OnLine Del 10075

Ameer Ahmad v. Commr. of Custom, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10090

Anil Varma v. Roopa Khanna, (Amit Bansal, J.), 2025 SCC OnLine Del 10069

Archidply Industries Ltd. v. Archit Nuwood Industries (P) Ltd., (Tejas Karia, J.), 2025 SCC OnLine
Del 10067

Arjun Engineering Co. v. Commr. of Goods & Service Tax, (Prathiba M. Singh and Saurabh
Banerjee, J1.), 2025 SCC OnLine Del 10094

Arjun Sharma v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 10051
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Arvind Kumar Singh Chauhan v. Director, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025
SCC OnLine Del 10118

Aryansh Alloys v. Commr. of Delhi Goods & Services Tax, (Prathiba M. Singh, J.), 2025 SCC
OnLine Del 10114

Ashimara Housing (P) Ltd. v. Amit Khanna, (Purushaindra Kumar Kaurav, J.), 2025 SCC OnLine
Del 10045

Ashimara Housing (P) Ltd. v. Manish Chawla, (Purushaindra Kumar Kaurav, J.), 2025 SCC
OnLine Del 10048

Ashimara Housing (P) Ltd. v. Pradeep Kumar Chawla, (Purushaindra Kumar Kaurav, J.), 2025
SCC OnLine Del 10049

Ashimara Housing (P) Ltd. v. Radhe Shyam Tyagi, (Purushaindra Kumar Kaurav, J.), 2025 SCC
OnLine Del 10044

Ashish Kumar Thakur v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del
10088

Ashok Kumar Goel v. Bnp Paribas Suisse Sa, (Anil Kshetarpal and Harish Vaidyanathan Shankar,
J1.), 2025 SCC OnLine Del 10068

Ashok Kumar Yadav v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 10092

Ashwani Sharma v. CBI, (Ajay Digpaul, J.), 2025 SCC OnLine Del 10054
Astral Ltd. v. Ajay Enterprises, (Tejas Karia, J.), 2025 SCC OnLine Del 10065

Atul Chandrakant Dandekar v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025
SCC OnLine Del 10116

Atul Sharma v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 10109
Bhupesh Kaushik v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 10058

Bhutani Automobiles LLP v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10115

Chaman Lal v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 10099

CIT v. MDLR Hotels (P) Ltd., (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine Del
9864

Colgate Palmolive Co. v. NIXI, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 10063

Davinder Chicken Centre v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10105

Delhi Airport Metro Express (P) Limited (India) v. Construcciones Y Auxiliar De Ferrocarriles, (C.
Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine Del 10072

Delhi Petrol Dealers Assn. v. Bharat Petroleum Corpn. Ltd., (Amit Sharma, J.), 2025 SCC OnLine
Del 10136

Entertainment City Ltd. v. Aspek Media (P) Ltd., (Jasmeet Singh, J.), 2025 SCC OnLine Del 10043

ESI Corpn. v. Mohit Kumar Sharma, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del
10089

Ex Cadet Jai Swarup Wal v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025
SCC OnLine Del 10111

Food Inspector v. Maya Devi, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 10053
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Central Rules
National Housing Bank (Slum Improvement and Low Cost Housing Fund) Regulations, 1993
Income-tax (Eleventh Amendment) Rules, 1989
National Savings Certificates (VII Issue) (Amendment) Rules, 1989
National Savings Certificates (VII Issue) (Second Amendment) Rules, 1989
Income-tax (Certificate Proceedings) (Second Amendment) Rules, 1990
Income-tax (Third Amendment) Rules, 1990
Income-tax (Sixth Amendment) Rules, 1990
Income-tax (Eleventh Amendment) Rules, 1990
Delegation of Financial Powers (Second Amendment) Rules, 1990
Income-tax (First Amendment) Rules, 1991
Income-tax (Fifteenth Amendment) Rules, 1990
Income-tax (Sixth Amendment) Rules, 1991
Income-tax (Eighth Amendment) Rules, 1991
Income-tax (Eleventh Amendment) Rules, 1991
Income-tax (Twelfth Amendment) Rules, 1991
Wealth-tax (Amendment) Rules, 1991
Income-tax (Third Amendment) Rules, 1992
Kisan Vikas Patra (Amendment) Rules, 1991
Income-tax (Fifth Amendment) Rules, 1992
Income-tax (Ninth Amendment) Rules, 1992
Income-tax (Twelfth Amendment) Rules, 1992
Income-tax (Fourteenth Amendment Rules, 1992
Expenditure-tax (Amendment) Rules, 1992
Interest-tax (Amendment) Rules, 1992
Income-tax (Eighteenth Amendment) Rules, 1992
Kisan Vikas Patra (Amendment) Rules, 1992
Income-tax (Seventeenth Amendment) Rules, 1992
Income-tax (Twentieth Amendment) Rules, 1992
Income-tax (Sixth Amendment) Rules, 1993
Income-tax (Eighth Amendment) Rules, 1993
Wealth-tax (Second Amendment) Rules, 1993
Interest-tax (Amendment) Rules, 1993
Expenditure-tax (Amendment) Rules, 1993
Income-tax (Twelfth Amendment) Rules, 1993
Kisan Vikas Patra (Amendment) Rules, 1993
Kisan Vikas Patra (Second Amendment) Rules, 1993
Income-tax (Sixteenth Amendment) Rules, 1993
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Gift-tax (Amendment) Rules, 1993

Income-tax (Twenty-First Amendment) Rules, 1993
Post Office Time Deposit (Amendment) Rules, 1993
Income-tax (Thirteenth Amendment) Rules, 1993
Income-tax (Fourth Amendment) Rules, 1994
Income-tax (Second Amendment) Rules, 1994
Income-tax (Third Amendment) Rules, 1994
Income-tax (Thirteenth Amendment) Rules, 1994
Income-tax (Twelfth Amendment) Rules, 1994
Income-tax (Second Amendment) Rules, 1995
Income-tax (Fourth Amendment) Rules, 1995
Income-tax (Eighth Amendment) Rules, 1995
Income-tax (Ninth Amendment) Rules, 1995
Income-tax (Tenth Amendment) Rules, 1995
Income-tax (Eleventh Amendment) Rules, 1995.
Income-tax (Twelfth Amendment) Rules, 1995
Income-tax (Seventh Amendment) Rules, 1995
Post Office Time Deposit (Amendment) Rules, 1995
Income-tax (Sixteenth Amendment) Rules, 1995
Income-tax (Seventeenth Amendment) Rules, 1995
Income-tax (Eighteenth Amendment) Rules, 1995
Income-tax (Fifteenth Amendment) Rules, 1995
Income-tax (Twentieth Amendment) Rules, 1995
Income-tax (First Amendment) Rules, 1996
Income-tax (Fourth Amendment) Rules, 1996
Income-tax (Sixth Amendment) Rules, 1996
Income-tax (Eleventh Amendment) Rules, 1996
Income-tax (Seventh Amendment) Rules, 1996
Income-tax (Ninth Amendment) Rules, 1996
Income-tax (Third Amendment) Rules, 1997
Income-tax (Fifth Amendment) Rules, 1997
Income-tax (Seventh Amendment) Rules, 1997
Income-tax (Fourth Amendment) Rules, 1997
Income-tax (Eighth Amendment) Rules, 1997
Voluntary Disclosure of Income Rules, 1997
Income-tax (Tenth Amendment) Rules, 1997
Income-tax (Ninth Amendment) Rules, 1997
Income-tax (Twelfth) Amendment Rules, 1997
Income-tax (Third Amendment) Rules, 1998
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Income-tax (Fourth Amendment) Rules, 1998
Income-tax (Fifth Amendment) Rules, 1998
Income-tax (Sixth Amendment) Rules, 1998
Income-tax (Seventh Amendment) Rules, 1998

Central Notifications

Central Board of Direct Taxes [Noti. No

Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
No.
No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
No.
No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.
No.
No.
Central Board of Direct Taxes [Noti. No.
Central Board of Direct Taxes [Noti. No.

Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.

Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.

Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.

Central Board of Direct Taxes [Noti.
Central Board of Direct Taxes [Noti.

Central Board of Direct Taxes [Noti. No

.S.0. 791(E)]
UT/DBDM/843-A/SPD-71G/94-95]
UT/DBDM/939-A/SPD-66/94-95]
UT/DBDM/1128-A/SPD-74C/94-95]
UT/DBDM/1128A/SPD-74C/94-95]
UT/DBDM/1128-A/SPD-84/94-95]
S.0. 713(E)]

G.S.R. 574(E)]

S.0. 387(E)]
UT/DBDM/1175A/SPD84/9495]
S.0. 842(E)]
UT/DBDM/1109A/SPD/85/94-95]
S.0. 402(E)]

S.0. 743(E)]

S.0. 844(E)]

S.0. 845(E)]
UT/DBDM/326A/SPD64/95-96]
S.0. 820(E)]

S.0. 974(E)]

S.0. 973(E)]
UT/DBDM/329C/SPD-89/95-96]
UT/DBDM/431-A/SPD-74d/95-96]
UT/DBDM/329-B/SPD-72D/95-96]
UT/DBDM/431-B/SPD-71J/95-96]
S.0.92(E)]

S.0. 93(E)]

S.0. 193(E)]

S.0. 220(E)]

S.0.237(E)]

S.0.25(E)]

S.0.357(E)]

G.S.R. 173(E)]

.S.0.276(E)]
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Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
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Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
Central Board of Direct Taxes [Noti. No
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.S.0. 810(E)]
.S.0. 853(E)]
.S.0. 413(E)]
.S.0. 469(E)]
.S.0. 901(E)]
.G.S.R. 542(E)]
.S.0. 849(E)]
.S.0. 880(E)]
.S.0. 74(E)]
.S.0. 184(E)]
.S.0. 224(E)]
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.S.0. 223(E)]
.S.0. 92(E)]
.S.0. 93(E)]
.S.0. 466(E)]
.S.0. 436(E)]
.S.0. 467(E)]
.S.0. 649(E)]
.S.0. 636(E)]
.S.0. 206(E)]
.S.0. 215(E)]
.S.0. 388(E)]
.S.0. 635(E)]
.S.0. 180(E)]
.F. 63-Ad (AT)/97]
.S.0. 698(E)]
.S.0. 699(E)]
.S.0. 591(E)]
.S.0. 7T14(E)]
.S.0. 765(E)]
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Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.
Central Board of Direct Taxes [Noti. No. S.O.

770(E)]
589(E)]
815(E)]
862(E)]
102(E)]
54(B)]

171(E)]
259(E)]
198(E)]
390(E)]
395(E)]
54(B)]

668(E)]

Lok Sabha Secretariat [F. No. 37/1/(V1)/2025/T.]
Ministry of Civil Aviation [Noti. No. A.12025/01/2013(2)-RS]
Ministry of Civil Aviation [Noti. No. G.S.R. 828(E)]

Ministry of Labour [Noti. No. S.0. 4921(E)]

Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.
Ministry of Petroleum and Natural Gas [Noti. No. S.O.

Ministry of Power [F. No. Eco-2/2025-CERC]
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Ministry of Road Transport and Highways [Noti. No. S.0. 5110(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5111(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5112(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5113(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5114(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5143(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5144(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5145(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5146(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5147(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5148(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5150(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5154(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5156(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5157(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5158(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5159(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5160(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5161(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5162(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5194(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5201(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5208(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5211(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5212(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5213(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5214(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5215(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 5216(E)]

State Rules
Karnataka Agricultural Income-tax (Amendment) Rules, 1994
Kerala Agricultural Income-tax Rules, 1991
Rajasthan Civil Services (Absorption of Surplus Personnel) Rules, 1969
Rajasthan Circuit Houses (State and Subordinate) Service Rules, 2019
Rajasthan Civil Aviation State Service Rules, 2013
Rajasthan Bio-fuel (State and Subordinate) Service Rules, 2019
Rajasthan Ayurvedic, Unani, Homoeopathy and Naturopathy Subordinate Service Rules, 1966
Rajasthan Civil Services (Departmental Examinations) Rules, 1959
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Rajasthan Civil Services (Absorption of Ex-Servicemen) Rules, 1988

Rajasthan Civil Services (Special Selection and Special Conditions of Service for Appointment of
persons in the State Directorate of Revenue Intelligence) Rules, 2010

Rajasthan Civil Services (Special Selection and Conditions of Service for appointment of persons in
the Rajasthan Urban Infrastructure Development Project Rules, 2013

Rajasthan Civil Services (Special Selection and Special Conditions of Service for Appointment of
Personnel in the English Medium Schools) Rules, 2023

Rajasthan Civil Services (Special Selection and Special Conditions of Service for Appointment of
Persons in the Special Security Wing of State Special Branch Rajasthan) Rules, 2012

Rajasthan Civil Services (Absorption of Surplus Personnel) (Amendment) Rules, 1994

Rajasthan Civil Services (Special Selection and Special Conditions of Service of Principal, Vice
Principal, Senior Lecturer and Lecturer in the District Institute of Education and Training) Rules,
2005
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